02.04.2024 SUPPLEMENTARY CAUSE LIST

COURT NO. 29
HON"BLE MR.JUSTICE NAVIN CHAWLA

NOTE:CRL.-M.A.9959/2024 SHALL BE TAKEN UP ALONGWITH CRL.A.294/2024 LISTED AT ITEM NO.76.

COURT NO. 41
HON"BLE MR.JUSTICE C.HARI SHANKAR

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov. in]. The compilations should be
indexed (alongwith relevant para numbers of judgments specifically mentioned), bookmarked and OCR compatible. They should not be
marked or highlighted.

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing.

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be

granted unless a requested for adjournment is circulated a day in advance to [Cmpraveenkumar-dhc@gov- IN] or an adjournment
slip is filed a day in advance, specifying the ground of adjournment.

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.

NOTE 5: REGULAR MATTTERS WILL BE TAKEN UP AS SOON AS THE MISCELLANEOUS BOARD IS OVER.

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpraveenkumar .dhc@gov. in

:JS:’/'IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
98 |CM APPL. 18916/2024 BADRUDDIN SHANTNU AGGARWAL
In RSA-162/2023 V/s MANJEET SINGH BAL & ORS.
WITH RSA 163/2023
RSA 165/2023
RSA 179/2023
RSA 180/2023
OTHER DETAILS OF ADVOCATES:
PRANUT SHARMA, SHANTNU
AGGARWAL(OFFICEOFSHANTNUAGG@GMAIL.COM)(9999347367)(PETITIONER)
AC MITTAL(ACMITTAL.LAWYER@GMAIL.COM)()(RESPONDENT)
S P YADAV (ADV.PRANUTSAHARMA@GMAIL.COM)(9873777575)(PETITIONER)
BRIJENDER(BRIJENDERDHULL@YAHOO.COM)()(RESPONDENT)
99  |CM APPL. 18914/2024 SH. SHAHABUDDIN SHANTNU AGGARWAL

In RSA-163/2023 V/s SH. UTTAM SINGH BAL ( DECEASED
THROUGH LRS) & ANR.

OTHER DETAILS OF ADVOCATES:
PRANUT SHARMA, SHANTNU
AGGARWAL(OFFICEOFSHANTNUAGG@GMAIL.COM)(9999347367)(PETITIONER)
PRANUT SHARMA, SHANTNU
AGGARWAL(OFFICEOFSHANTNUAGG@GMAIL.COM)(9999347367)(PETITIONER)
BRIUENDER DHULL(BRIJENDERDHULL@YAHOO.COM)()(RESPONDENT)
BRIENDER SINGH DHULL(BRIJENDERDHULL@YAHOO.COM)()(RESPONDENT)

S P YADAV(ADV.PRANUTSAHARMA@GMAIL.COM)(9873777575)(PETITIONER)
BRIENDER(BRUENDERDHULL@YAHOO.COM)()(RESPONDENT)
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100 |CM APPL. 18917/2024
In RSA-165/2023

101 |CM APPL. 18915/2024
In RSA-179/2023

102 |CM APPL. 18918/2024
In RSA-180/2023

AFTER NOTICE MISC. MATTERS

103 W.P.(C)-3153/2024
CM APPL. 14075/2024
CM APPL. 14615/2024

PART-HEARD MATTERS

104 |[EX.F.A.-42/2023
CM APPL. 52484/2023

FOR DISPOSAL
105 |W.P.(C)-882/2024

SUPPLEMENTARY CAUSE LIST

SAIN SINGH SHANTNU AGGARWAL
V/s UTTAM SINGH BAL (DECEASED) THROUGH
LRS & ANR.

OTHER DETAILS OF ADVOCATES:

PRANUT SHARMA, SHANTNU
AGGARWAL(OFFICEOFSHANTNUAGG@GMAIL.COM)(9999347367)(PETITIONER)
PRANUT SHARMA(OFFICEOFSHANTNUAGG@GMAIL.COM)(9999347367)(PETITIONER)
BRIENDER(BRIJENDERDHULL@YAHOO.COM)()(RESPONDENT)

BRIENDER DHULL(BRIJENDERDHULL@YAHOO.COM)()(RESPONDENT)

S P YADV(ADV.PRANUTSHARMA@GMAIL.COM)(9873777575)(PETITIONER)
BRIENDER(BRIJENDERDHULL@YAHOO.COM)()(RESPONDENT)

RAGHUBIR SINGH (DECEASED THROUGH LRS)  |SHANTNU AGGARWAL
MONTU BATRA & ORS.

V/s SH. UTTAM SINGH BAL (NOW DECEASED

AND REPRESENTED BY) THROUGH SMT

SUSHMA BAL & ORS.

OTHER DETAILS OF ADVOCATES:
S P YADAV(ADV.PRANUTSAHARMA@GMAIL.COM)(9873777575)(PETITIONER)
BRUENDER (BRUENDERDHULL@YAHOO.COM)()(RESPONDENT)

SH. GURDEEP SINGH & ANR. SHANTNU AGGARWAL
V/s UTTAM SINGH BAL THROUGH LEGAL HEIRS
SUSHMA BAL & ORS.

OTHER DETAILS OF ADVOCATES:
S P YADAV(ADV.PRANUTSAHARMA@GMAIL.COM)(9873777575)(PETITIONER)
BRIUENDER DHULL(BRIJENDERDHULL@YAHOO.COM)()(RESPONDENT)

RITESH MURARI TIWARI
V/s UNIVERSITY OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

MURARI TIWARI AND
ASSOCIATES(MURARITIWARIANDASSOCIATES@GMAIL.COM)(9811125857)(PETITIONER)
RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)()(RESPONDENT)

ANJU VALI TIKOO(DEANLAWDU.SO@GMAIL.COM)(9810170380)(RESPONDENT)

ALKA CHAWLA(ALKA.CHAWLA@REDIFFMAIL.COM)(9953762025)(RESPONDENT)
MURARI TIWARI &
ASSOCIATES(MURARITIWARIANDASSOCIATES@GMAIL.COM)(9811125857)(PETITIONER)
RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)()(RESPONDENT)

MURARI TIWARI &
ASSOCIATES(MURARITIWARIANDASSOCIATES@GMAIL.COM)(9811125857)(PETITIONER)
RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)()(RESPONDENT)

ANKIT MISHRA & ANR.
V/s SANTOSH SHARMA & ORS.

RAJREETA GHOSH, ABHISHEK GROVER

OTHER DETAILS OF ADVOCATES:
RAJREETA GHOSH(RAJREETA.GHOSH@GMAIL.COM)(9667297059)(RESPONDENT)

RAHUL SIKRI SUMIT GABA
V/s NATIONAL INSTITUTE OF OPEN SCHOOLING

OTHER DETAILS OF ADVOCATES:
SUMIT GABA()(9310377711)(PETITIONER)
RAJAPPA(ADVOCATERAJAPPA@GMAIL.COM)()(RESPONDENT)



02.04.2024 SUPPLEMENTARY CAUSE LIST

COURT NO. 43
HON”BLE MR.JUSTICE CHANDRA DHARI SINGH

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sumanchawala575@agmail.com

NOTE: COUNSELS AND LITIGANTS MAY SEND THEIR APPEARANCES THROUGH THE FOLLOWING LINK/FORM.
THIS FORM SHALL BE AVAILABLE DURING COURT HEARING DAYS FROM 10:00 A.M. -- 04:00 P.M.
https://forms.gle/i302YvUgGxkstyNo7

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME | OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
160 RFA-220/2024 KAMAL SINGH SAURABH KANSAL
CM APPL. 19519/2024 V/s SH. GAJRAJ SINGH
CM APPL. 19520/2024 (DECEASED) THROUGH
CM APPL. 19521/2024 HIS LEGAL HEIRS AND
CM APPL. 19522/2024 ORS.
OTHER DETAILS OF ADVOCATES:
161 RFA-221/2024 UNION OF INDIA NEERAJ SUB TO OFF OBJ

CM APPL. 19523/2024 THROUGH THE CHOUDHARY
SECRETARY, DEPARTMENT
OF SPORTS, MINISTRY OF
YOUTH AFFAIRS AND
SPORTS
V/s SANGEETA WELINKAR
& ANR.

OTHER DETAILS OF ADVOCATES:
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COURT NO. 28

SUPPLEMENTARY CAUSE LIST

HON"BLE MS.JUSTICE JYOTI1 SINGH

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
cmni jeshnair@gmail.com

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f

ITEM
NUMBER

CASE NUMBER

FRESH MATTERS & APPLICATIONS

105

CRL.A.-60/2022

BAIL MATTERS

106

NOTE:

BAIL APPLN.-658/2024
CRL.M.(BAIL) 335/2024

COURT NO. 13

PARTY NAME ADVOCATE NAME OTHER INFORMATION
AASHA RANI YASH KOTAK, NEHA SANGWAN,
V/s VINEET KUMAR YASH KOTAK, GURANG KANTH,

MUKUL LATHER, S K AHLUWALIA

OTHER DETAILS OF ADVOCATES:

NEHA
SANGWAN(SANGWAN.NEHA12@GMAIL.COM)(9671509977)(PETITIONER)
YASH KOTAK(ADVYASHKOTAK@GMAIL.COM)(8527272859)(RESPONDENT)
MUKUL LATHER(MUKULLATHER@GMAIL.COM)(8879576142)(RESPONDENT)

AMIT KUMAR SHASHI BHUSHAN JHA
V/s THE STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(BHALSWA DAIRY-810/2023)
SHADHI BHUSHAN JHA (JHA318@GMAIL.COM)(9871549116)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

HON"BLE MS. JUSTICE MINI PUSHKARNA

FOR MOVING “ADJOURNMENT SLIP® PLEASE MAIL TO:

n.shubhankar@dhc.nic.in

MEETING LINK

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2

ITEM
NUMBER

CASE NUMBER

FRESH MATTERS & APPLICATIONS

96

W.P.(C)-4781/2024

CM APPL. 19524/2024
CM APPL. 19525/2024
CM APPL. 19526/2024

PARTY NAME ADVOCATE NAME OTHER INFORMATION

VINAY MITTAL & ANR. RAJAT SRIVASTAVA
V/s BANK OF BARODA & ORS.

OTHER DETAILS OF ADVOCATES:

AMIT DHALL
(AMITDHALL@YAHOO.COM)(9810122699)(PETITIONER)
AAAINSOLVENCY(AAA@AAAINSOLVENCY.COM)()(RESPONDENT)
ARUN(ADVARUN36@GMAIL.COM, OPGAGGAR@GMAIL.COM,
ARUNKUMARSHUKLA@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
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02.04.2024 SUPPLEMENTARY CAUSE LIST

COURT NO. 35
HON"BLE MR.JUSTICE VIKAS MAHAJAN

NOTE: SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS OVER.

NOTE: PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

dhcani lkumar@gmail .com

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
68  |CRL.M.C.-2478/2024 RAEES AHMED & ORS. YOGESH SHARMA
CRL.M.A. 9439/2024 V/s STATE (THROUGH SHO PS JAITPUR) &
ANR.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(JAIT PUR-100/2018)
YOGESH SHARMA(SHARMA.YOGESH1975@GMAIL.COM)(9911440242)(PETITIONER)
YOGESH SHARAMA
(SHARMA.YOGESH1750@GMAIL.COM)(9911440242)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
69  |W.P.(CRL)-1029/2024 SHRRAY SHARMA RAJEEV SHARMA
CRL.M.A. 9746/2024 V/s INCOME TAX OFFICE

OTHER DETAILS OF ADVOCATES:

RAJEEV SHARMA(ADVRAJEEVSHARMA@GMAIL.COM)(9810053339)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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02.04.2024 SUPPLEMENTARY CAUSE LIST

COURT NO. 26
HON"BLE MR.JUSTICE AMIT MAHAJAN

NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS *SIR"
AND AVOID ADDRESSING AS "MY LORD", YOUR LORDSHIP®" OR "YOUR HONOUR®.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpooja.dhc@gov.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc?

:;lrlﬁl\l\,/IIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
BAIL MATTERS
73 BAIL APPLN.-432/2024 ASIF HASIM ALAM
CRL.M.A. 3719/2024 V/s STATE NCT OF DELHI
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(GOVIND PURI-337/2023)
FAIZ

ALAM(FAIZ.ALAMHASHMI786 @GMAIL.COM)(7291886591)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

COURT NO. 31
HON"BLE MR.JUSTICE AMIT SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

mahendra.kadian@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl3

:\ISII\\/I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
69 CRL.M.C.-2606/2024 SHOAIB HUSSAIN NISHANT NAIN subject to office objection
CRL.M.A. 9957/2024 V/s STATE (NCT OF DELHI) AND ANR
CRL.M.A. 9958/2024
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CYBER CRIME ERODE TAMILNADU-
DUSHYANT 11/2024)

CHAUDHARY(ADVOCATE.DUSHYANT.CH@GMAIL.COM)(9929997722)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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02.04.2024 SUPPLEMENTARY CAUSE LIST

COURT NO. 20
HON"BLE MS.JUSTICE SHALINDER KAUR

NOTE: CM APPLN.18875/2024 SHALL BE TAKEN UP WITH CM(M) 2100/2024 LISTED AT ITEM NO.24.

HIGH COURT OF DELHI REGISTRAR(LISTING)
01.04.2024
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